PUBLIC ANNOUNCEMENT
(Under Regulfation 6 of the Insolvency and Bankruptcy Board of india {Insolvency Resolution Pracess for Corporate Persons)
Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF M/S ESTEEM PRESS PARTS PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor ESTEEM PRESS PARTS PRIVATE LIMITED
2. | Date of incorporation of corporate deblor hgth January, 2005
3. | Authority under which corporate debtor is
incorporated / repistered ROC-PUNE
4, | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor U29309PN2005PTC020213
5. | Address of the registered office and principal Plot no. 286, Sector no. 10, PCNTDA, Bhosari, Pune, Maharashtra,
office (if any) of corporate debtor India, 411026
6. | Insolvency commencement date in respect of 10" January, 2025
corporate debtor
7. | Estimated date of closure of insolvency resolution
process 09" July, 2025
8. | Name and registration number of the insolvency |Mr. Vinod Balasaheb Dongare,
professional acting as interim resolution FCA, IP

Regn. No. IBBI/IPA-001/1P-P-02872/2023-2024/14391

IAFA No: AAT/14391/01/300625/107001

ATFA Valid Till: 30.06.2025

9. | Address and e-mail ofthe interim resolution IAddress: Flat No 6, A Wing, Third Floor, Pride Executive Hsg,
professional, as registered with the Board Socicty, Above Janseva Sahakari Bank, Ajmera, Pimpri, Pune-
111018

[Email:cavinoddongare@gmail.com

10. | Address and e-mail to be used for correspondence JAddress: Office No 8, First Floor, Sukhwani Fortune, Above

professional

with the interim resolution professional Gharonda Hotel, Morwadi Court Road, Pimpri, Pune-411018
Process Email 1d: estem.ibcf@gmail.com
11, | Last date for submission of claims D4™ January, 2025

12. | Classes of creditors, if any, under clause (b) of | NA
sub-section (6A) of section 21, ascertained by the
interim resolution professional
I13. | Names of Insolvency Professionals NA
identified to act as Authorised
Representative of creditors in a class (Three
names for each class)
14. (a) Relevant Forms and Web link: -hups://ibbi.gov.in/home/downloads
(b) Details of authorized representatives | Physical Address: - N/A

are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate insolvency
resolution process of the M/s Esteem Press Parts Private limited on 10" January, 2025

The credlturs of M/s Esteem Press Parts Private limited are hereby called upon to submit their claims with proof on or
before 24" January, 2025 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the
claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
I m Mo: : /.B/,//’_— 5
Wmmwm Vinod Balasaheb Dongare

Interim Resolution Professional
IBBLI/IPA-001/TP-P-02872/2023-2024/14391
Validity of Authorization of Assignment: 30" June, 2025.

Date 16.01.2025
Place: Pimpri, Pune
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RBL BANK LTD.
RBLEANK REGISTERED OFFICE; 15t Lane, Shahupuri, Kolhapur-$16001 FINANCIAL EXPRESS
apne ha bank Nagional Office; %th Floor, Techniplex-l, OF Vieer Savarkar Flyover, Goregaon (West) Mumbai - 400062,
Symbolic Possession NMotice (For Immovahle Property) Rule 8{1)
Whereas, tha undersigned being the Authonzed Officer of RBL BANK LTD. under the Securtisation and Reconstruction of Financial
Azzels and Enforcement of Sacurity InterestAct 2002 and in exercize of powers conferred underzection 13 {12} read with Fule 8 & 9 of ‘FORM Z'
the Sacurily Interest{Enforcameant) Rules 2002, issued a Demand Motice in the Loan Account & called upon the borrowean's b repay RBLBANK HBI‘ BA"K l"'T D'_ (See sub- rule (11(d-1)} of rule 107)
the amount mentioned in the notice fotal cutstanding amount in the aforesaid Loan Account Mos. within 60 days from the dale of RNTY . EEGIBIEEED QI AL, TakLing, Shehuputs, Koy tA18081 ] Possession Notice for Immovable Property
i i feg i : : apne Ra bank - Matinnal Office: Sth FI Techniplex-l, Off Vear 5 kar Fl (0 Wast) Mumbai - 400062 i Vi
receipt of the said notice (the detalls are mentionad in the beldw menboned table). The borrower having falled to repay the amount, bt aar, Techniplex-|, Oif Veer Savarkar Flyover, Goregaon (West) i - Whereas the undersigned being the Recovery Officer Rupali Vinod
notfice is hereby given to the bomrower and the public in general that the undersigned has taken the Symbolic Possession of the Symbolic Possession Notice (For immovable Property) Rule 8{1) Ea::-hadl:‘:hufmthe ﬁars_ll_zr;apatl I.Emgﬁa;i Dﬂh;mtﬁ Nh%gﬁﬂ Eﬁthalgg!
properies described herein below in éxercise of powers confarrad an him under Section 144} of the said Act read with Rule 3 of the . i ek il N : - SUAREITEIAN TR TR EPETY. R TR I AL POcH B T
id rul ihe bel fionad dake. The bor ; bl e ol it i Wheraas, the undarsigned being the Authorizad Officer of RBL BANK LTD. under the Securilisation and Reconstruction of Financial operative Societies Rules, 1961 issued a demand notice dated
5?' i EW";- E. : mifmﬂ"' 'F?h"ﬁ['m ke, 1he m_l"g:"i”'" Ilﬁtf '3'-:hﬁf ﬂm"" EF*F'RELHB?:E?F; el E¢:= ione 1'?”‘ '; FEE "'"'[ : Aszets and Enforcementof Security Inferest Act 2002 and in exercise of powers conferred undar section 13 {12} read with Rule 8 & 9 of 30/10/2024 calling upon the judgement debtor.
zﬂ-.u:-;:-e?::na any daalings wi property will be subject fo the chame o Sl iela e b Ihe Security Intaras! (Enforcament) Rules 2002, issuad a Damand Notica in the Loan Account & callad upon the borrowees to rapay Mr. Dattatray Shankar Gund to repay the amount mentioned in the notica
SECH SR, ' . the amount mendioned in the naobice total oulstanding ameunt in the aforesaid Loan Account Nos. within 80 days from the date of ?ﬁ”"g Rs 3 I"}? ,0%9311- E:h"i""“gs' Hugaans 5;:":"1:5“’" s m':'
Barrowers Name and Address, Loan Account No, Sanction Amount, Description of Martgaged properties and receipt of the said nofice (the detalls are mentioned In the below mentioned table). The barrower having failed 1o repay the amount. ‘__‘H;“:‘T;ir:_ﬂ _ :I':ﬁhﬁu.':‘ d"’; mpm"['}"' m“":'!l_"_"w: 3!'[" ?;ﬂ: / mata Y T;E'E"T:?mnf
13(2) Notice with Demand Amount and Date of 13(4) Symbodic Possession Diatails of the Owner of Morigaged properties notice 5 hereby given %o the borrower and the public in general that the undersigned has taken the Symbolic Possession of the iI'IE.' un?l&rﬁigned ha{'- i'-'-E!;quﬂr 5 ngticiia- ﬁ; aﬂga:ah ;Ent -::Iﬂr-’lt?:}ll;l UEH 2.’21]24'
1) Altaf Hasan Jamadar (4pplicant & Morlgagor) Description of Mortgaged Property owned by Nurjahan properties dascribad herain below inexencize of powers conferred on him under Section 13(4)of the said Act read with Rule % of the and attached the property described herein below,
2) NurjahanH Jamadar [Co-Applicant & b Hazan Jamadar. said rules on the below mentioned date. The borrower in particular and the public in general are hereby cautioned not to deal with the The judgement debtor having failed to repay the amount, notice is hereby
] Nurjahan Hazsan Jamadar [Co-Applicant & Morgagon) - : : : ; y ] ; ) ; :
Address of Correspondence Al the piece and parcel of immovable property and property and any deafings with the property will be subject 1o the change of RBL BANK LTD for an abova-rmentioned amaount and given to the judgement debtor and the public in general that the
: . i 7 ; ey interast heraon undersigned has taken possession of the propery described herein balow
1. Ok S No471-11 and New 5 No 163/11 Plot Mo.7, Gondhale Plot, | construction s.lanrllr_lg therstpon hear_.r'g Oid S,t"'}, 471-11 P Tyt ot S T ) e rpE— In exercise of powars confarred on Rimhar under rila 107(113(D)1 of
Rama-Mata Nagar, Sangli Tal: Mira) Dist: Sangh Pln: 416416 and New S No 168111 Plol No 7, Total Area 37.38 Sq. Mbrs x : LSS : , Morigaged p _ Maharashtra C soclaties Rul a6 1 his d ¢
' v PR i 13(2) Motice with Demand Amount and Date of 13(8) Symbolic Possession Details of the Cwner of Mortgaged properties RS Lerepialive DoERLEE Bllek ThRTE0 TS TdayY 0
Loan Account Me. v BOG002TE4365 (Approx: 500 5q fis) At Sangli Tat- Miraj Dist-Sangli bounded sk rigaged prope 10/01/2025.
Loan Amaount . s, 5,065,000/ and sumoundedby. ., 1) Mr, Sachin Sambhaji Mohite (Applicant & Morigagor) Description of Mortgaged Property owned by 1he judgement ﬂﬁhilnr_in particular and the Publlﬂl in genﬁﬁ' i5 hereby
NPA Date + 031112022 Onor towards East Property of Vasant Gondhall 2) Mr.Ramesh Namdev Mohite {Co-Appicant & Morigagor] Mrs. Suman Ramash Mohite E‘jlqllggr;?lgﬁgﬁ :g Eheeac;f;fgjathEhrgD;aﬂr};:Rgs;g EIE:I?H:EE?E:LF::EEE::&
1E||:E_| Mohce dated 1502024 Onortowards South P4w~'yﬁfﬂhﬁhmlﬂﬂ1hﬂ 1) Mrs. Suman Ramesh Mﬂhi‘l:e[ﬂf:-.“.pplir.ﬂn!ﬂ P.-1I'.|I'|.E|EE|EIF:I Al the Fli'EEE'-' and parced of immoyable property and Sahakari Patsanstha Maryadit, Talegaon Dabhade for an amount Rs.
13(2) Notice ameunt : Rs.7,15,190/- Onor fowards West | Road Address of Correspondence construction standing thereupon bearing Old § Mo £71-11 17,02.937/- (+) and further interest plus charges thereon.
Symbolic Possession Date ; 14/01/2025 O or towards Neeth - Property of Baburao Swarmi 1. Qid 5 No.966/1/B/2 and New 5 No 284/1/8/Z (House No.205/16 | ond New S No 188/11 Piot No 7. Total Area 3736 Sa. Mirs - Description of the Immovable Property:-
: : : : Near Vasant Vihar Colony), Indira Nagar, Near Khatib Magar, | o0 500 Sa s At Sangli Tal- Mirai Dist-Sangli bounded All That Part And Parcel Of The Property :- 1. Village Tungarli Tal. Maval,
Your attendion is inviled to provisions of section 13(8) of SARFAES! Act for redemipbon of secured assets L.e; property menficnad Kupwad Road, Miraj Tal: Miraj Dist: Sangli Pin: 416410, PR “ Vgl il | g wou Distl. Puna CTS No. 14/A Survey No. 110/B on this Gurukrupa Bullding
hereinbefore by tendering the aforementioned outstanding dues together with aff costs, charges and expenses incurred by our bank e Al ATy P and surrounded by Shop No. 12 admeasuring Construction Area 340 5q. Ft.
Place : Sangali RBL Bank Ltd ' 205002 ' L Re 1235 000 On e wands Easl: Property of Vasant Gondhal 2. Village Kusgaon Bk. Tal. Maval, Dist. Pune in this House Area 60 x 30,
2 . | 568460 L S L, 20, OO ; . . Stone, Break, Soil, Construction over Cement Plaster, over Cement Shest
. . . i f Fn !
Date : 76-01-202% Authorized Officer- Mr. Amar Patll | 1100003006208 . Rs.245,000- g::i:ﬁ:iﬁt HF;;';’“”* O mtuioh amie Total construction area 1800 Sq. Ft. Grampanchayat No, 0042,
NEA Biata - 04012024 s , Date :- 10/01/2025
1302 Notice dated Tt On or towards Norlh ; Proparty of Baburao Swami Place:- Tungarli, Kusgaon Bk Recovery Officer
737 GIC HOUSING FINANCE LTD.  |Eieraia e T ety St ST o
[ ] CORPORATE OFFICE / HEAD OFFICE : GICHFL, National Insurance Building, Symbollc Possession Date : 1410172025 Tl_:“lt.‘fa'.'g El'jn i3, Eram?c;:l W Desamaanduﬁ'&:.jﬁan%:magjil.: Ll:lna'-'gla. Tal h*.n'la'-'al. {!_i_al-
Ll 6Th Floor, J. T. Road, Next To Astoria Hotel, Churchgate, Mumbai, 400 020 T R e e . : . e Rk TRE LAY VORI, T Vo, i, o, METRIG, e,
Tel.; (022) 43041900/ 2285 1765/ 66 / 67 Email: Corporate@Gichf.com Website: www.gichfindia.com [l Aol s kst il BILL s
CHINCHWAD BRANCH : Office No. 202 & 203, 2nd floor, Premier Plaza Il, G-Wing, N T S RN NGO ROl
Old Pune- Mumbai Highway, Abvoe Hastakala Saree Shop, Chinchwad, Pune-411019 Office Place : Sangali RBL Bank Ltd, PUBLIC ANNOUNCEMENT
Tel : 020-66308111/12/13 Branch : chinchwad@gichfindia.com Date : 16-01-2025 Authorized Officer- Mr, Amar Patil M.'L.'.;_Liw Re‘:‘;i::lra:inn E;:qh'le I'rli:!'.'l;-.lll:}' and i&nﬁ.rh-pt:-r Endr;i -'.'lfrr'lzﬂ;':lﬂ ;
HADAPSAR BRANCH OFFICE : Office No. 212, Jayamala Business Court, E-Wing, 2nd Floor, Above Hyundai ISINTEY HAFTROLGH EYCRRAE I L-MPIERR & ERnS S 0NN, 5205/
Showroom , Pune-Solapur Highway, Manjri Bk, Pune, Maharashtra 412307. Email : hadapsar@gichf.co.in ({CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED FOR THE ATTENTION OF THE CREDITORS OF
HINJEWADI BRANCH OFFICE : Pushpak Business Hub, Office No-104,1st Floor, Bhumkar Chowk,Wakad, Chﬂlﬂ_ oo KRR : M/S ESTEEM PRESS PARTS PRIVATE LIMITED
iy P : e e o Corporate Office : Chola Crest, Super 8, C54 & C55, &, Thiru Vi Ka Industrial Estate, Guindy, Chennai-s00 032, T.N.
Pune-411057. Email : hinjawadi@gichf.co.in RELEVANT PARTICULARS
DEMAND NOTICE 1. | Mewre of comone detier | ESTEEM PRESS PARTS PRIVATE LIMITED
DEMAND NOTICE UNDER THE PROVISIONS OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT | | 2. |Doto of nccmormton of corporate ottor| 26t iy, 20065
i H u # 3. | AuEhonly ureder which compoale deblar | ROC-PLUKE
IN PURSUANCE WITH SECTION 13 (2) OF THE SARFAESI ACT. 2002 OF SECURITY INTEREST ACT, 2002 ("the Act”) AND THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (“the Rules”) i ;
( URSUANC SECTIO 390 S SIACT, 2002) The undersigned being the Autharized Dificer of Chalamandalam Investment and Finance Company Lid. {the Secured Cradéor) wnder the Aot and _|Bincomaned /| mgsaed | I
GIC Housing Finance Ltd. (GICHFL) has sanctioned Housing loan to the following borrower to purchase/Mortgage/ | [in sxerrise af the prwers conferred under Sec. 13{12) of the Act read with Ruls 3 tssued Demand Maticais) under Sec. 13(2) of the Ao, caling upon 4. | Corpaxate iclentity Mo, / Limied Usbilty | LIZSB00PNZ005FTLO0N3
Renovation and Construction of premises by creating equitable mortgage in favor of GICHFL. The repayment of the fhe fllawing bomowss(s] to repey the amaunt menticned inthe respeciive nobcals) wighin 80 days frem the date of receipt of the said natice, The | ientfication Mo of comone detiior. | . . R
loan(s) is irregular and the account(s) is finally classified as Non Performing Asset in accordance with directions and uniersigned reazananly belleves that barmawens) isane ava lding the senica ot the Demand Malicefs), tharetore the sardcs af nofcs & Deing affected 5. | Adddness of B regetened offie and Piok o, 285, Sectar i, 10, PCWTDA, Bhossn, Pune,
guidelines of National Housing Bank. by affiation and pubdcation as per Rules, The contens of Demand Motice(s) are extracied herein below - { prncipal office OF Byl of corporate Matarashira, Inda, #1106
GICHFL has therefore invoked its rights under section 13 (2) of the SARFAESI ACT, 2002 and called upon the borrower A Loan| DL of el L SR — e
to repay the total outstanding due mentioned therein, within 60 days from the date of the said Demand notice(s). The Kame & Address of the Borrower's B Co-Barrowers an| Dt of Demand Notice Description of the Property | Secared Assat K | RN, DTHTREE KRR (AL ] AW KAy, e
borrower is hereby again called upon publicly to pay the said total dues plus the charges & interest accrued till date k Amt. O/ At b Lo “r'”“'-““'"'f" o R aras
within 60 days from the date of this notice failing which GICHFL shall resort to all or any of the legal rights to TAKE Loan A'c. Nafs). : HLZ5PLTOD0053250 e [FENTERCLON o Soe 0 ey MRt
POSSESSION of the said property and dispose it and adjust the proceeds against the outstanding dues amount. The 1. Mr. / Mirs. Yogesh Tanaji Shinde 10.01.2025 PO g S — S -
borrower is also restrained from alienating or creating third party interest on the ownership of the property. (ALIAS) Yogesh Shinde =4 72087 464/~ A0 the pleca and parcal of Grampanchyat Property Na. = ﬂiarfﬁﬁfl'rﬂfﬁli1 g‘"{:ﬂ R
- 2. Mr. / Mrs. Tanaji Shinde = [{Rs. Twenty Two Lakhe} 1276 Land Area adms. 2900 5q. Ft and ACC construction e T iy o R e
Sr. Name Of The Borroyver & Address Of The Mortgaged Property | Outstanding Date Of 113 Mr. / Mrs. Sadhana Shinde 7 | Sixty Seven Thousand {ihercugon area adms, 1700 Sq. FL Witin The Limit of Vilage feecition pofessinnal Ilﬁiu-mth ﬁgﬁﬁhﬁﬁ%ﬁfmﬂf 14391
No | Co-Borrower/Loan File No./ Dues As Demand Al are Rj0. - Sarde Vasti Bhose Solypur Aoad. | ©5 | Four Mundred Sixty fand Khedbhose Tal Pancharpur Dist Solapur belonging otz ”‘:‘E i :
Branch Name Per Demand |  Notice Setapur, Maharashira-413 315; Also al - Malkal| » | Four Only) 2t on | Me. Tanaji Deyandev Shinda and Bourdaries as Per-Tithe Deed g e : e e
Notice Sent No. 1278, Bhavani Mata Termpls, Khedbose, 09.01.2025 | Adkiess ard parad of the senm Ackiopng: £l P Vg T i Fom, Piic Eaifli
(Amt. In Rs.) Pandhargur, Golapur, Maharashara-413 315, ﬁ:‘:ﬂ“&jﬂmﬂl s FEflere ;ﬁgﬂiﬂ“;illﬂ:;lm Sahakn Bank, Amear
1 arn mpr, Pune-4110
1 | MH0270610001841 Flat no. 607,6th floor, A Wing, Shekhar 7,60,977/- 1 02.01.2025 | Loam A'c. Nafs). - HLOSSAGODOOZ 265 1 1h i e i T S M B e Ermeil candrodoonnandarrsiloem
(CHINCHWAD BRANCH) / Heights, G. no. 3669, Nr Vishal Vishwa 1.Mr./ Mrs. Sachin Baburag Jagadale N Gisias et seh bt ek e ell TR Ak Ofton N B Pt Pk SRR
Chetan Tukaram More/ Project, Talegaon Dhamdhere, Shirur, 2, Mr. / Mrs_ Rupali Jagadale i 72010219  |canstruction building Ground Flcar 980 Sq. Fr. and First fcor | eresnandenoe witl e irenm Above Ghamnds Holel, Marvwadi Court Roed, Pirgsi.
Trupti Chetan More Pune-412208 (ALIAS) Rupaki Sachin Jagadale 7 | (Rs. Twenty Lakhs (513 Sq. FL total 1593 Sq A, situated at Bavachi Tal, Waha | meolution professonal Pure-411018
, - 1 Z [Both #re RAfo. - Vitthal Mandir Javal, Bavchl| o : : ) T ' ! : Paoresss Erviad- ki estem ibedemal.cot
2 | MH0270610002314 Flat no. 13,1st floor, A Wing, 11,75,740/- | 02.01.2025 Sangl  Bavachi Vitha  Mandin  Sangll,| 2 Ten Thousand Two  |Dis:. Sangh Which is + Bounded a3 under - = East ; Aoad: | _ | Poessss Eny o egtem) bgmak.coen
(CHINCHWAD BRANCH) / Akshay Apt, S. no. 15/2/1, Opp Bramha Maharashira-d1 6 301: Ii.l:u at -~ CT5. No. 593 E Hundred Mineteen. |+ West ; CT5 No. 552 of Raghunath Jagdake: « South : CT5 11| Last date for submisson of daims | 24t Jaruary, 2025
Kannan Manickam Naayanar Hotel, Vadgaon Bk,Pune-411041 \idkat Mo 1087 '-Jv;r \itthal .F.l'i.=|.r||1r El:nt-ul Ondy) a5 on 09,09, 2025 No. 594 of Pandurang Jagdale & CTS No. 595, = Nerth : GT5 17 | hases of credittes, I any, widsr clause | NA
/Rajlaxmi Kannan Naayanar i B +.:|I.=- A6 ﬂ'{ .y er.aras.n".ﬂ ’ N 591 of Raghunath Jagdale & CTS No. 590, {ki 'of subrsection (54 of section 21
- 1 : ! : Bt by e rrleim nechdion
3 | MH0270610002011 Flat_no. 703,7th floor, D1 Wing, 5,02,077/- | 02.01.2025 Tha bamoweris) are haraby advised to comply with the Demand Woticeds) and to pay 1ha demand amount mentianed tharsn and herainabove | prossional
(CHINCHWAD BRANCH) / Sneha Vihar, Anant Nagar, S. no. 82, H. within B0 days from the dasa of this pubdicasion fogether with appecable interest, additional interest, bownce charpes, cast and expensas tl the date T3 [Fiares o ischvency Profesonii TR
Ranjeet Pandurang Harpude/ no. 10, Shivane,Pune-411023 af realization of payment, The borrower(s) may note that Cholamandalam Investment and Finance Compary Lid. &5 & secured creditor and the klantifed io-act 8 duthorised
Megha Ranjeet Harpude locn facility avalled by the Borower(s) s 2 secured debit against the fmenavable property / properties Deing the secured asset(s) margaged by the | Pprseritaius of cradiens in 5 ide
4 | MH0270610005113 Flat no. 16,4th Floor, Yash Sumati 15,94,710/- | 02.01.2025 | L-:nr-'.l:.'-l.'r-;s'l. In fhe evenl bomowersh ar Bk ko disnl*.a-g_u Miir liabiliies i Tul wilhin he skpulated b T_HE Secured Creditar shel be entitled 0 | Mhres: names for each ciass) _
(CHINCHWAD BRANCH) / Residency, S. no.4 , H. no. 1/32,Nr SIS all the r-I;I|hl~s. Ls. 13(4) of ||'|-J AL [0 takos IIIIZIEfL'EEIEIn al the su:;l_';-:d as':'-e‘-_'if.sifl lrr.,:lunn.illtluls it limited 1o lraEqur_ L'1r||_5.a:r-e by way of sald | o Relesant Forirs aind TP T Y Y T
Santosh Manohar Kamble/ International School, Sangam Nagar, ar by inyoking any ather ramedy available ||n.'IElr the Act and tha Rules thersunder znd raslze payment. Tha SEE'.IT:! .,re-:_llh:n is also E‘Fﬂp.’:-'.h‘Ef'l?d 0] (1) Dl o e ot peipieeentitivess - | Finsical Atkdeeeis - N/
Varsha Santosh Kamble Sangvi, Pune-411027 ATTACH II-IIJI.- OR SEAL ihe secursd assets(sh before enlorcag the right to sale or ransfer Subsequent to the Sale of the secursd aszets(s), the st Saiiabis: ot
: - 1 | J5ecured Greditor alse as a right to initiate separate legal procesdings to recover the balance dues, In case the value of the mortgaged propesties Is fiatice e Ty ehan et the. Nationd Fampany Cow THame] Tes -amiered tha
5 | MH0270610003444 Flat no. 605,6th floor, Wing B, 8,53,017/-| 02.01.2025 Iresutficient to cover the dwes payabée to the Secwed Creditoe. This remedy is In addition and mdependent of a8 the ofher remedies avaitable 1orthe SRR R ST A owte Mt i T ,f_.rmﬁ of the M/s Esteom Press
(CHINCHWAD BRANCH) / Yogeshwar Reality, S. no. 205/2 Secured Creditar undar ary other aw Parts Private limited on 100h Jendary, 2025
Sakshi Kiran Khurana Baramati, Pune-413102 | The alteniticn of o bardwer]sh s inviled b -Secion 13(8) of te Act, in respect of time availaible, to redeem the: secdred 25sels s furlher fo Thi eraditors of M/s Esteem Press Parts Private Bmied are horaby catied upon 1o submit
7 I - i Section 13(13) of tha Act, wharnaby the hoerowar(s) are restrained | prohibitsd from dEspesng af or daaling with the secured assetis) of transtaring thiir claimes with prood on oe badéne 24th Fnuany, 20025 o the intedm resolution professianal
6 hg:?flzo:\:\?:g?’;;iNCH | Vii YFIat nr:)' 60£F1\),6tf|1.tﬂogr, WmZQO?/,Z 8,48,127/- | 02.01.2025 by way of 5ala, lease ar atheraise {other than in the ardinany course af bisinesst any of the secured assek(s), without prior wetten consent of tha atthe eddress mentioned ageinst entry o, 10,
( ’ ) ljay ogeshwar _ea 1y, S. no. Secured Greditor and non-compliance with the above is an offance punishable under Sechon 29 of the said Ack, The copy of the Demand Natice |5 Thes Tindanceal credors Shad Submi their claims with proofd by efectronic maans anly Al other
Kiran Khurana Baramati, Pune-413102 | avalahle with the undersigned and te bamoweris) may, Il they 50 tesie can coliect the same fram the undersigned on any warking day during creditoss may submit the claims with proof In person, by postar by alectanic means.
7 | MH0680600000494 (HADAPSAR S. no. 38/1, Hissa No. 6, Next to 13,78,295/- | 02.01.2025 reacrrial ofice hors Submission of false or misleading proofs of claim shall attract penalties.
BRANCH) / Rajesh Vilas Joshi / | Kharadi bypass Nr Taj Motors, Chandan o B Eiis ﬂ!ﬁidll- ;ﬂrig-lm—l';ﬂgg ml:rﬁmﬁlﬂzm DEE::
Vilas Prabhakar Joshi / Nagar, Kharadi, Pune-411014 ce : Solapur / Sangli, Maharashira utharized Officer ace: Pimpri, Fune i profa
o : ' ’ : ; IBBI/IPA-00L/IP-P-02872/2023-2024,/ 14391
Pankaj Vilas Joshi Bate - 100002025 For Cholamandatam Inwestmand and Financa Company Limitad Valkitty 51 Authorization of Azsignment: 30th Jung, 2038,
8 | MH0760600000155 (HINJAWADI Flat no. 402, 4th floor, C Wing, 19,04,883/- | 02.01.2025
BRANCH) / Sangeeta R Sai Shraddha Park, G. no. 1318 &1314, Jiotel i P, Regional Office Pune 1: Premium Point Building, 4" Floor,
Khusalkar Nr Sane Chowk, Chikhli, Pune-412114 dvotel dd Canara Bank g : i
| Radha Ramesh Khusalkar Opp. Modern High School, J. M Road, Shivaji Nagar,
. i IF"‘“‘““E Fymacats I Pune - 05 Tel.: 020-25510007. Mob. 62563746626
9 | MH0760600000346 (HINJAWADI S. no. 17/4A, Datta Mandir Road, 16,28,382/- | 02.01.2025
| Taramati Uttam Ughade Thergaon,Pune-411033 AUCTION SALE
This Notice Will Also Be Pasted On The Outer Door Of The Borrower Last Known Address And At The Offers are invited for the Auction of the following vehicles hypothecated to our Bank by the borrawers
. which has been seized by our Bank.
Mortgaged Proeprty For GIC Housing Finance Ltd. The details are as um:lef 7
Date : 17.01.2025 Sd/- : :
Place : Chinchwad / Hadapsar / Hinjewadi (Pune) Authorised Officer or. Branch Borrower Model / No. of Vehicla / Registration | Reserved
No.  Name Name Type of Vehicle Date | Price
| EMD
THE MUSLIM CO-OPERATIVE BANK LTD., PUNE 1. [Pune Guitekadi|  Vivaan | HYUNDAI EXCENT CRDIT 1,46,000
: MNew Market Holiday MH 12 NX 0317 1710272017 14.600]
Administrative office: 647 Bhawani Peth Pune 411 042 Tel.: 020-26435007 / 26435009 / 26448993 | [15327] '
; | 2. | Pune Karve |Sadguru Tours MARUTI SWIFT DEZIRE T 1,62.000/-
POSSESSION NOTICE (For Immovable Property) APPENDIX IV [Rule 8 (1)] Magar [15339] | and Travels MH 12 NB 2902 071102016 ==
Whereas the undersigned being the Authorized officer of The Muslim Co-op Bank Ltd., Pune, Kondhwa Branch under the Securitisation and | 5. Fumne Gmult;ka:di $hree Ufs HQNDAMAHh!jEEI:BD;EgﬂEL LMV sgi09i2016  |135:000"
; ; ; ; a ; ew Marke oUrs an
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of the power conferred under section 13 (12) (15327] =it ch 13,500/
re_adl with rule 8 of the Security Intere s_,t{Enfﬂfceme_nt} Rules, 2002 issued a Dar_na nd Notice to repay the amount below me_*ntrnned inthe said notice "4 |[Pune Gultekadi|Sri Sal Samarth | MARUTI SWIFT DZIRE DIESEL 62000 |
within 60 days from the date of the said notice received. The borrower having failed to repay the amount, Notice is hereby given to the borrowers and | New Market | Tours Travels LMy Wt [ wan0i |
the public in general that the undersigned has taken the Symbolic Possession of the property described herein below in exercise of power : [15327] W 34 NX-3302 ’
conferred under section 13 (4) of the said Act read with rule 8 of the said Rules on this dates mentioned in schedule. The borrower in particular and | 5. Pune Ashwamegh | HYUNDAI XCENT DIESEL LMV PPy 2,02,500!-
the public in general is hereby cautioned not to deal with the property and any dealing with the property will be subject to the charge of The Muslim Wae [Ragy); | LRI MH 12 NX 9938 20,250/-
Co-opBankLtd., Pune. Kondhwa Branch.  pESCRIPTION OF THE IMMOVABLE PROPERTY |6.| PuneBaner |Pranjali Tours | MARUTI SWIFT DZIRE DIESEL 1,79,000/-
[15338] And Travels LMV 03112015 17 900/
SRS GBI SRS O PRI ELL 1 DI TOWH Description of the Imnmovable Property H:.ﬁ;lﬂat;&s ﬂEITE;'nd Total Dues T .
Mortgagor/ Sureties P P F? "::'E I FmD ':'t": el e ' 7.| Karve Nagar | Rahi Tours & Hyundai XCENT 1,35,000/-
ossession Date Travels MH 12 KN 9132- 19/03/2016
Loan Alc No. Housing Loan-141, Kondhwa Br All that piece and parcel of property bearing TS0
: : : , NPA Date As on 31/08/2024 | 8. Baner Mahadev TATA INDICA DIESEL 31.500/-
1.Mr, Alim Dadamiya Shaikh (Borrower and Mortgagor] Survey No. 46 and 62, village Kondhwa 28/08/2024 Rs. 9.70,757/- Keshav Gore MH 14 EC 0458 22/09/2015 3 450
- Khurd, Pune 411048 standing thereon RCC . _. - S A A L= -
Address. Flat No, 7, Grace Residency, Lane No. 3, t’ e B g s ; & , (Rupees Nine Lac s oo Arnav Tours & |CHEVROLET BEAT DIESEL LMV 20,0001-
8. No 50/2, Kondhwa Khurd Pune 411048 E““; nucs I:-I“ ing ;“““ “m “f"”;”"“’f Demand Notice | geyenty Thousand " |Gultekadi New|  Travels MH 12 NX 2728 T T % oo
2. Mr. Asif Dadamiya Shaikh (Surety) o Uparative Housing Soclety Lid,, i B ype iy Seven Hundred || et [552 TS
F'-dd - Fi N 7 G R d L N 3 Bulldlng hEﬂTlng Flﬂt HD 5'211 on Gmund 15mgmu!4 Fiﬂ.]" S-E'H'E'ﬁ u_"l } 10. Pune Stes Shree Ram Maruti Wagnn R Green Lxi 2,07,000/-
ress. Flat No. 7, Lrace res ENCY, Lane iNg. J, floor, admeasuﬁng about 450 Eq. i ie 41.82 & Plus | 3 Kondwah Tours And MH 12 QG 0812 17103F2018 20.7001-
§. No 5012, Kondhwa Khurd Pune 411048 Sq. mirs. built up. within local limits of Pune |  Symbolic Ao “‘ﬂ"‘—ﬂd | v e —
: i g2 . Ty i Xpenses an 1. Baner yankates evrole 90,000/-
3. Mr. E]HI IH‘FES Shaikh I:SLI!'EE}']I Ml.-ll'llt!lpal Enrpurattnn area and within the F'I.'IE;EEEIIJI'I- {.‘hpa sa Fiam ! Travels MH 14 CX B287 25/0372015 9,000/
Address - Survey No. 54/1/3/5, Lane No. 8, Jurisdiction of Sub-Registrar Haveli, Pune ate r9 ; - — . ’
<A HEY 13/01/2025 01/09/2024 12.| Dhankawdi |Akash Tours & Honda Amaze 1,44,000/-
Shivnerinagar, Kondhwa Khurd, Pune 411048 Taluka Haveli Dist. Pune. - Travels MH 12 NB 7373 e o0
Date : 16/01/2025 Sdi- Hﬂhﬂﬁ!‘l‘lﬁl H?flqge A. E;alihiﬁutgunm Officer The auction will be conducted onling on 28.01.2025 through the website https://baanknet.com/
Place : Pune € Muslim Lo-op Bank Ltd., Pune Bidders are advised to go through the website for detailed terms before taking part in the e-auction sale
proceadings & The intending bidders should register their names at portal hitps:/fbaanknet.com/ and
RGeSO NIEICorAEE T mey T Busi Park Loh P E-NUCTION - SALE NOTICE get their User |D and password free of cost. Prospective bidder may avail onfine training on E- auction
egistere ice: oor, B- Building, Ganga Trueno Business Park, Lohegaon, Pune| E- - ; -
< GRIHUM HOUSING FINANCE LIMITED -411014. Branch Off Unit: 2nd floor, Pushpa Heights, Satara Road, 2/B, Swami Sale of secured immovable asset from the sarvice pmwdn_r!'-.-‘l.-'ﬂ RSBALLIANCE (BAANKNET)COntac!- 8291220220
: (FORMERLY KNOWN AS POONAWALLA HOUSING FINANCE LTD) Vivekanand Rd Maharshi Nagar Pune-411037 under SARFAESI Act Other Terms and conditions:
E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (the “Act”) read with Rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002. 1) The vehicles will be sold at "AS IS WHERE IS CONDITION"
Notice is hereby given to the public in general and in particular to the Borrower/ Co-Borrower/ Mortgagor (s)/Guarantor(s) that the below described immovable properties mortgaged to Grihum Housing Finance Limited (formerly known as Poonawalla i ;
Housing Finance Limited as the name Poonawalla Housing Finance Limited changed to Grihum Housing Finance Limited with effect from 17 Nov 2023 (Previously known as Magma Housing Finance Limited and originally incorporated with Z) F'I'I}EEII-E:';II'-':E Bl_dderﬁ RI’E'.. required lo deposit an Earnest Money Deposit (EMD) amount 10% of the
name of GE Money Housing Finance Public Unlimited Company) (hereinafter referred to as the “Secured Creditor” as per the Act) , the possession of which has been taken by the Authorised Officer of Secured Creditor in exercise of powers conferred under Reserve Price inthe designated E-Bikray wallet on or before 27.01.2025 5.00 PM . This can be done
section 13(12) of the Act read with Rules 8 and 9 of the security interest (Enforcement) Rule pursuant to notice under section 13(2) of the Act. by registering themselves on the e-Bkray online portal. Only registerad user with a valid EMD deposit
The Secured Assets will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis on 18/02/2025 through E-Auction. It is hereby informed to General public that we are going to conduct public through E-Auction platform provided at the will be eligible to participate in the auction
website: https://www.bankeauctions.com. For detailed T&Cs of sale, please refer to link provided in GHFL’s/Secured Creditor’s website i.e. www.grihumhousing.com ¢ i 2 g
T —_— =0 e S— = e —— 3) The bid amount should be higher than tha reserved price of the vehicie.
Sl. i roperty ! : 3 ] ; ’
s Cusﬁ;ﬁ;s;L::'{A} 33ﬂi:gd?:t'/c\?nzit:ﬁg? Possession Description of| Propesty (D} g:(s::r{\g (10% of RP) | Submission Ing%mi'ntal Inspection time of | encumbrances/ Court 4) Thﬂ EL!EEE-'SEfLJl bidder E-h_all deposit 25% qf ﬂ'!ue bid amount (inclusive of EMD already paid)
’ ) {F} date {G} 4} | pate & Time | Auction {J}|  cases if any {K} immediately on the sale being knocked down in hisfher favor and the balance within 7 days from the
Loan No. Notice date: 07/03/2024 All That Pice & Parcel Of Flat No 408 4th Floor B~ Wing|Rs. 11,85,188/-| Rs. 1,18,518.8T- ' NIL date of the auction. If the successful bidder fails to pay the bid amount as stated above, the deposit
HF0115H20100422 | Total Dues: Rs.1155038/- Shree Siddhivinayak Park Gat No 312 And 49 Part| _(Rupees | - (Ffurlzﬁeg N made by him/her shall be forfeited.
MANOHAR (Rupees Eleven Lakh Fifty- Wadki Gaon Hadapsar Pun 412308 Adrm. 3.26.SqMys,| E1even Lakn [One LEKNEIGNtT 47000 10000 | 110212025 | 1800212025 5) Allthe charges including dues to any authority shall be bome by the successful bidder only.
1 MORESHWAR Five Thousand Thirty Eight | ppysical . . C | Eighty Thousand | Before5PM | (1AM -4PM)| (11 AM- &) Inc ftie for hichest bid auch il be conducted on th d and above the t
Only) payable as on Wadki Gaon Pin Code- 412308 Bounded By:- East:-|Five Thousand| . Thousan 1 In case of tie for mghest bid, open auction will be conducted on the same day over and above the he
SHINDE, ! o Five Hundred 2PM) i
DEEPALI MANOHAR | . 07/03/2024 along with Passage Flat No 401 West:- Buiding Open  Space{ One Hundred | ‘cioticen and bid amount.
SHINDE interest @ 10% p.a. till the Awing,North:- Flat No 407,South:- Duct. Eighty Eight | Eighty Paise 7} The EMD of unsuccessiul bidder will be returned only after the successful complation of the auction
. _ realization.. Only) Only) | proceadings.
The intending bidders/purchasers are advised to visit Secured Creditor Branch and the auction properties, and make his own enquiry and ascertain additional charges, encumbrances and any third-party interests and satisfy 8) Bank reserves the right to postpone/cancel or vary any of the terms and conditions of the Auction
himself/herself/itself in all aspects thereto before submitting the bids. All statutory dues like property taxes, electricity/water dues and any other dues, if any, attached to the property to be ascertained and paid by the successful bidder. without assianing any reason tharecf
The interested bidders are required to register themselves with the portal and obtain login ID and Password well in advance, which is mandatory for e-bidding, from auction service provider) C1 India PVT LTD. Address- Plot No-68 3rd floor Gurgaon I ] gning any ; _ ] ; : )
Haryana-122003. Helpline Number- 7291981124,25,26 Support Email id — Support@bankeauctions.com. Contact person -Dharni P, Email id- dharani.p@c1india.com Contact No- 9948182222 Please note that Prospective bidders may avail online 2) Sale is subjected to confirmation by the bank, ifthe borrower/guarantor pays the overdues / settles the
training on e-auction from them only. The intending purchaser/bidder is required to submit amount of the Earnest Money Deposit (EMD) by way of by way of NEFT/RTGS /DD in the account of “Grihum Housing Finance Ltd", Bank-ICIC| BANK LTD. account on or befora the date of auction, no sale will be conduchad
Account No-000651000460 and IFSC Code- ICIC0000006, 20, R. N. Mukherjee Road- Kolkata-700001 drawn on any nationalized or scheduled Bank on or before 17/02/2025 and register their name at https://lwww.bankeauctions.com and get . - . . . -
user ID and password free of cost and get training on e-Auction from the service provider. After their Registration on the website, the intending purchaser/bidder is required to get the copies of the following documents uploaded, e- Viehicles are a""'?"la ble for Inspection with prior appointment.
mail and sent self-attested hard copy at Address: 2nd floor, Pushpa Heights, Satara Road, 2/B, Swami Vivekanand Rd Maharshi Nagar Pune-411037 Mobile no. +91 9567626050 e-mail ID rahul.r1 @grihumhousing.com. For further Forfurther details contact: 9011038907
details on terms and conditions please visit https://www.bankeauctions.com & www.grihumhousing.com to take part in e-auction. - p Authorised Officer
This notice should also be considered as 30 days’ notice to Borrower / Co-Borrower/ Mortgagor (s)/Guarantor(s) under Rule 8(6) of the Security Interest (Enforcement) Rule-2002 Place : Pune C B !
Date: 17.01.2025 Place: Pune Sd/- Authorised Officer, Grihum Housing Finance Limited (Formerly Known as Poonawalla Housing finance Ltd) Date : 16/01/2025 anara Bank

financialexp.epapr.in Pune
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INDIAN RED CROSS SOCIETY

NOTICE OF ANNUAL GENERAL BODY MEETING

Notice is hereby given that the 103° Annual General Body Meeting of the Pune
District Branch of Indian Red Cross Society will be held at 5.00 pm on Monday,
10" February, 2025 at Red Cross House, 11, M.G. Road, Pune - 411001 (Fifth
Floor). Members are requested to make it convenient to attend.
AGENDA
1.To confirm the minutes of the Annual General Body Meeting held on 28" October,
2023.
2.To consider and adopt the Annual Report for the period from 1.04.2023 to
31.3.2024.

This notice is being sent on available email 1.D. and will be sent to members who
communicate theiremail |.D. and mobile contact.

3.Any change in address of amember may please be communicated to the office for
records with mail 1.D. and mobile contact on ircspune@gmail.com.
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3.To consider and adopt the Audited Statement of Accounts & report of auditors for - .
Wmﬁ ﬁagf . iy - s the period from 1.04.20230.31.3.2024. Fafrer T T ﬁﬁ‘mﬁ. bl mﬁaﬁ ‘Ia; Bl il ﬁmﬁ ﬁmémr IR
P SR TR 6352632523 R HIEr. 4.To appointAuditors and fix their remuneration for the year 2024-2025. HIE . T T T ks '
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